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[RAJYA SABHA]

Dr. V. Sivadasan (Kerala), Shri M. Mohamed Abdulla (Tamil Nadu), Shrimati Mahua
Maji (Jharkhand), Shri Sandosh Kumar P (Kerala), Shri Niranjan Bishi (Odisha),
Shri R. Girirajan ~ (Tamil Nadu), Shrimati Priyanka Chaturvedi (Maharashtra),
Shrimati Sulata Deo (Odisha), Dr. John Brittas (Kerala), Shri A. A. Rahim (Kerala),
Shri Manas Ranjan Mangaraj (Odisha), Shri Debashish Samantaray (Odisha), and
Shri Muzibulla Khan (Odisha).

MR. CHAIRMAN: Prof. Ram Gopal Yadav.

Recent violence and law and order situation in Sambhal, Uttar Pradesh

9. IM MU IEd (ISTRIUSY) 2 2T, 19 TawR DI U qeble] AT8d - T 4,
STET Y& 500 ATel QR ARG &, SHGT 94 d- & forg 4R afvge & g8f ua
UtTeherd 11 SHeT | &1 8¢ & e T dRid F 81 11 24 ARG Dl Y8 6
IOl X S D1 GfeTd BT a1 AT TRA71 981 AN bl Uil &1 i o7 {5 I=l gford
FII TS ST IE! 81 ATS! IR 918 T8l & SIYH, TAUHY!, Idhia, [oTgie a8 Viterdher
&1 2ft 3R P8 AT BId-7ITS I Y Yford & 1ef 1Y 3R ARSIE H Y91 B Y|
WIS ®I Hag ol [ 9 ATE H dre-BIs AT AR $V B S I8 ol I8l Sl gl Bl
<o o1, ITDH! TASIVH 1 WieT fAT| 5Tg I8 YTl g8y d1ex AT 1 Al Dl Has
TN b S8 PO eS| 81 B! ol b I1 I8 T g5, Yo 7 el Iars, Ui
SART AR Y 3R 11 &N 91d g4I fhR, ddhs] ANl & Raarh e Hrad gy,
I IR AT Sledl H 9 8 iR foTa! udre foran 11, S97a! 31 a8 | /RT I

MR. CHAIRMAN: Ram Gopalji, this will not go on record. ...(Interruptions )... XTH T
SiY, H SO AT BRell g b MY FIH IR ..(FEY)...  You have made your
point. ...(Interruptions)...

. I MIT I1Ed : AT, ...(TIEH). .

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member Prof. Ram Gopal Yadav: Shri Saket Gokhale (West
Bengal), Dr. Sasmit Patra (Odisha), Shri Niranjan Bishi (Odisha), Shri Sandosh
Kumar P (Kerala), Shri Manoj Kumar Jha (Bihar), Dr. Fauzia Khan (Maharashtra),
Shri Haris Beeran (Kerala), Shrimati Sagarika Ghose (West Bengal), Dr. John Brittas
(Kerala), and Shri A. A. Rahim (Kerala).

* Not recorded.
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MR. CHAIRMAN: Thank you. You have made your point. ..(Interruptions)... Now,
Shri Sandosh Kumar P - Demand to declare recent landslide in Wayanad district as
calamity of severe nature under level—3 Disasters. ...(Interruptions)... You have made
your point. ..(Interruptions)... Shri Sandosh Kumar P, go ahead. ..(Interruptions)...
Nothing is going on record except Shri Sandosh Kumar P. W¥X, 3 wE fear g
.(AIYT)... You have made your point. NERINI S, MY T Iell IR HE] %\r, ERRSI
dgd W THIA &1 You have made your point. Shri Sandosh Kumar P, please go

ahead. Only what Shri Sandosh Kumar P is saying will go on record.
..(Interruptions)..

Demand to declare recent landslide in Wayanad district as calamity of severe nature
under Level-3 disasters

SHRI SANDOSH KUMAR P (Kerala): Sir, landslide which happened in some parts of
Mundakkai Village in Wayanad, Kerala, is unparalleled in the history of natural
calamities in Kerala. It took more than 420 lives, 109 lives are still missing and more
than 1,000 buildings, including mosques, statues, school buildings, houses are
completely damaged. So, there is a request from our side to consider this as a
Calamity of Severe Nature Level-3 Disaster. ...(Interruptions)...

2 TS STl WM (STR UL ): AR, BH AN ISR HR I8 &, Fi(h 8 SR 3R
H 0 9y T8I et BT B

cm Lo e e S5 o 20 ) s e S S o oS Sl Sl ar Ot 04 e ygla Glia
(At this stage, some hon. Members left the Chamber. )

SHRI SANDOSH KUMAR P: And, we have submitted a plan of Rs.2,221 to
rehabilitate affected people and places. Sir, instead of declaring this as a Calamity of
Severe Nature, we feel that the treatment of the Centre is a kind of cruelty of severe
nature. It is not supporting the State of Kerala. The hon. Prime Minister was kind
enough to visit the spot on 10" August, 2024 itself. But, | am constrained to state
that it has ended with some good photos and videos. So, this kind of approach must
be revisited. We demand inclusion of this calamity as Level—3 calamity. And, Sir,
Central rules related to natural calamities are illogical and impractical as far as our

t Transliteration in Urdu script.
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